STATEMENT SHOWING INSTITUTION DISPOSAL AND PENDENCY

(CIVIL & CRIMINAL MAIN CASES) AT THE END OF NOVEMBER 2015 FORMAT-1
Opening Received Case | Nature Total
Nature bala::e Institution| Restored | FromH ¢ | 1@ | ransfer to | Convert | Disposal Total | Pendency
RO of M.p/saT|MSHtUtiON| AT | Disposal Disposal o
MAIN CIVIL CASES
1 |WP 1216 3 3 14 14 1205
2 WA 260 75 1 76 44 44 292
3 |WpPC 3205 194 5 199 5 158 163 3241
4 PWPL 892 9 9 15 15 886
5 |[WPS 8382 571 9 580 399 389 8563
6 IWPT 360 11 1 12 7 7 365
7 |WPCR 340 22 2 24 14 14 350
8 [WPPIL 73 4 4 5 5 72
9 |WP 227 1384 99 1 100 50 50 1434
10 \WPHC 10 3 3 1 1 12
A |TOTAL (1 to 10) 16122 288 22 0 1010 0 5 707 712 16420
1 |FA 2022 30 4 34 5 5 2051
2 |FAM 318 16 1 17 9 9 326
3 1S5A 4910 46 1 47 40 40 4917
4 |MA 451 11 1 12 1 9 10 453
5 |[MAC 4278 115 7 122 1 1 4399
6 |[CR 181 10 10 3 3 188
7 |MCC 293 55 3 58 69 69 282
8 |MCCS 0 0 0 0
g |[COMP APPEAL 0 0 0 0
10 |COMP PET 69 3 i 4 0 73
11 [EP 10 0 0 10
12 |TPC 25 e} 9 1 9 10 24
13 |{CONT 375 32 2 34 47 47 362
14 |CONTS 2 0 0 2
15[ITR 5 0 0 5
16 {ITA 4 0 0 4
17 |CER 2 0 0 2
18 |STR 0 0 0 0
19 |WTA o 0 0 0
20 |ARBA 115 8 11 19 0 134
21 |TAXC 74 0 3 3 71
22 |REVP 126 21 21 29 29 118
23 |CIVIL SUIT 2 0 0 2
B |TOTAL (1 to 23) 13262 356 31 0 387 0 2 224 226 13423
TOTAL (A+B) 29384 1344 53 0 1397 0 7 931 938 29843
MAIN CRIMINAL CASES
1 |CRRE 3 0 0 3
2 |CRA 11285 132 132 32 32 11385
3 |ICRR 3543 97 2 99 33 33 3609
4 |MCRC ufs 378 CrPC 0 0 0 0
5 IMCRC u/s 482 CrPC 11 0 0 11
6 [MCRC u/s 439 CrPC 578 728 729 722 722 585
7 IMCRCA u/s 438 CrPC 150 108 108 124 124 134
8 |[CONTR 4 0 0 4
9 |CRMP u/s 439 (2) 10 2 2 0 12
10 [CRMP ufs 372 15 0 0 15
11 ICRMP u/s 378 358 17 1 18 9 9 367
12 |CRMP ufs 482 897 81 5 86 45 45 938
13|TPCR 45 1 1 5 5 41
14 |ACQA 1158 13 1 14 4 4 1168
C |TOTAL=(1 to 14) 18067 1180 9 0 1189 0 0 974 974 18282
GRAND TOTAL{A+B+C) OF
MAIN WRIT, CIVIL & CRIMINAL | 47451 2524 62 0 2586 0 7] 1905 1912 48125
CASES
W
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